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District Case No.

1 Central 22.12.2020 741 No 1 28

09.12.2019 1121 No 1 33

29.09.2020 827 No 0 11

23.12.2021 379 No 1 27

04.02.2021 701 No 0 34

09.12.2021 394 No 0 27

31.08.2020 862 No 0 27

20.10.2020 812 No 0 26

09.03.2022 309 No 0 49

01.10.2019 1199 No 0 105

30.09.2021 470 No 0 44

26.07.2018 1632 No 3 43

09.09.2021 494 No 1 107

S.N
O

Name of Commercial 
Court

Date of 
Institution

Date of 
Disposal

No. of 
days 
between 
the date 
of 
instituti
on and 
disposal

Whethe
r Case 
Manage
ment 
Hearing 
done or 
not 
(Yes/No
)

No. of 
adjournme
nt granted

No. of 
days 
between 
the final 
hearing 
and 
Judgme
nt

SH. SANJEEV KUMAR 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

CS COMM-
1888/2020

02.01.202
3

CS COMM-
2896/19

03.01.202
3

CS COMM-
1371/2020

04.01.202
3

CS COMM-
5520/2021

06.01.202
3

CS COMM-
409/2021

06.01.202
3

CS COMM-
5180/21

07.01.202
3

CS COMM-
1240/20

10.01.202
3

CS COMM-
1524/20

10.01.202
3

CS COMM-
851/22

12.01.202
3

OMP COMM-
97/2019

12.01.202
3

CS COMM-
3806/21

13.01.202
3

CS COMM-
2007/22

13.01.202
3

CS COMM-
3249/21

16.01.202
3
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1 Central

09.11.2021 433 No 1 116

09.11.2021 434 No 0 92

15.04.2021 643 No 0 49

18.07.2019 1282 No 0 30

CS COMM-143/21 12.01.2021 738 No 1 12

CS COMM-189/1912.02.2019 1441 No 2 77

05.11.2018 1545 No 2 31

CS COMM-167/2214.01.2022 381 No 0 33

10.12.2021 416 No 0 63

26.09.2019 1223 Yes 2 47

2 Central 10/27/18 01/28/23 1554 NO 1 4

11/12/18 01/05/23 1515 NO 1 85

07/27/19 01/18/23 1271 NO 1 64

11/08/21 01/17/23 435 NO 1 90

11/20/21 01/09/23 415 NO 1 87

SH. SANJEEV KUMAR 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

CS COMM-
4606/2021

16.01.202
3

CS COMM-
4631/21

17.01.202
3

CS COMM-
1398/21

18.01.202
3

CS COMM-
1205/19

20.01.202
3

20.01.202
3

23.01.202
3

OMP COMM-
52/20

28.01.202
3

30.01.202
3

CS COMM-
5203/21

30.01.202
3

CS COMM-
2243/19

31.01.202
3

SH. RAJNEESH KR. 
GUPTA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

CS 
(COMM)/159/201
8

CS 
(COMM)/333/20
18

CS 
(COMM)/1350/2
019

CS 
(COMM)/4562/2
021

CS 
(COMM)/4833/2
021
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2 Central

11/22/21 01/16/23 420 NO 1 94

12/14/21 01/12/23 394 NO 1 90

3 Central 03.02.2022 309 NO NO

12.01.2020 1088 NO NO

22.06.2021 562 NO NO

17.12.2021 384 NO NO

24.12.2021 383 NO NO 1 DAY

20.03.2021 663 NO NO

20.11.2021 424 NO NO

09.08.2021 528 NO NO

02.02.2022 351 NO NO

19.12.2020 762 NO NO

26.12.2020 755 NO NO

01.11.2021 445 NO NO

25.09.2021 483 NO NO

SH. RAJNEESH KR. 
GUPTA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

CS 
(COMM)/4869/2
021

CS 
(COMM)/5264/2
021

SH ILLA RAWAT, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

CS(COMM)  
765/2022

03.01.202
3

SAME 
DAY

CS(COMM)  
133/2020

04.01.202
3

SAME 
DAY

CS(COMM)  
1922/2021

05.01.202
3

SAME 
DAY

CS(COMM)  
5391/2021

05.01.202
3

SAME 
DAY

CS(COMM)  
3/2022

11.01.202
3

CS(COMM)  
1033/2021

12.01.202
3

SAME 
DAY

CS(COMM)  
4873/2021

18.01.202
3

SAME 
DAY

CS(COMM) 
2813/2021

19.01.202
3

SAME 
DAY

CS(COMM)  
412/2022

19.01.202
3

SAME 
DAY

CS(COMM)  
1867/2020

20.01.202
3

SAME 
DAY

CS(COMM) 
11/2021

20.01.202
3

SAME 
DAY

CS(COMM) 
4524/2021

20.01.202
3

SAME 
DAY

CS(COMM)   
3705/2021

21.01.202
3

SAME 
DAY
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3 Central

11.02.2022 344 NO NO

09.07.2021 563 NO NO

23.11.2019 1159 NO NO

23.12.2020 763 NO NO

30.05.2022 240 NO NO 1 DAY

26.10.2021 458 NO NO

14.09.2021 503 NO NO

11.04.2022 294 NO NO

30.09.2021 488 NO NO

02.11.2021 455 NO NO 1 DAY

4 Central 05-02-2022 331 DAYS YES NIL

28-04-2022 YES ONE

19-10-2022 84 DAYS YES NIL

09-02-2022 YES NIL ONE DAY

22-10-2021 YES NIL ONE DAY

SH ILLA RAWAT, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

CS(COMM)   
575/2022

21.01.202
3

SAME 
DAY

CS(COMM)   
2241/2021

23.01.202
3

SAME 
DAY

CS(COMM)   
2780/2019

25.01.202
3

SAME 
DAY

CS(COMM)   
1951/2020

25.01.202
3

SAME 
DAY

CS(COMM)   
1385/2022

25.01.202
3

CS(COMM)   
4363/2021

27.01.202
3

SAME 
DAY

CS(COMM)   
3328/2021

30.01.202
3

SAME 
DAY

CS(COMM)   
1070/2022

30.01.202
3

SAME 
DAY

CS(COMM)   
3865/2021

31.01.202
3

SAME 
DAY

CS(COMM)   
4555/2021

31.01.202
3

MS. NISHA SAXENA 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-04

CS 
(COMM)/440/20
22

02-01-
2023

SAME 
DAY

CS 
(COMM)/1168/20
22

05-01-
2023

252 
DAYS

TWO 
DAYS

CS 
(COMM)/2368/2
022

11-01-
2023

SAME 
DAY

CS 
(COMM)/542/20
22

13-01-
2023

338 
DAYS

CS 
(COMM)/4260/2
021

17-01-
2023

452 
DAYS
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4 Central

19-10-2022 91 DAYS YES NIL ONE DAY

19-10-2022 92 DAYS YES NIL ONE DAY

5 Central Nil

6 Central Nil

7 Central Nil

8 West Nil

9 West Nil

10 New Delhi Nil

11 New Delhi 06.12.2021 397 NO 2 30

06.12.2021 397 NO 2 30

06.12.2021 397 NO 2 30

06.12.2021 397 NO 2 30

06.12.2021 397 NO 2 30

06.12.2021 397 NO 2 30

10.11.2021 423 NO 1 34

MS. NISHA SAXENA 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-04

CS 
(COMM)/2366/2
022

18-01-
2023

CS 
(COMM)/2367/2
022

19-01-
2023

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-05

SH. PARAMJIT SINGH, 
DISTRICT JUDGE 
(COMMERCIAL)-06, 
CENTRAL

MS. KAVERI BAWEJA, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
07

SH. DINESH BHATT , DJ 
(COMMERCIAL 
COURT)-01

MS. HEMANI 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

SH. ANURAG JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

CS (COMM.) 
575 / 2021

06.01.202
3

CS (COMM.) 
574 / 2021

06.01.202
3

CS (COMM.) 
572 / 2021

06.01.202
3

CS (COMM.) 
570 / 2021

06.01.202
3

CS (COMM.)  
569 / 2021

06.01.202
3

CS (COMM.)  
567 / 2021

06.01.202
3

CS (COMM.)  
494 / 2021

06.01.202
3
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11 New Delhi

06.12.2021 397 NO 2 30

02.03.2022 333 NO 1 42

12 New Delhi Nil

13 South Nil

14 South Nil

15 South Nil

16 South Nil

17 01.10.2019 1191 NIL NIL 30

19.11.2022 52 NIL NIL 0

01.06.2019 1321 NIL NIL 30

19.10.2019 1185 NIL NIL 20

08.03.2019 1411 NIL NIL 27

11.02.2021 711 NIL NIL 20

08.07.2022 199 NIL NIL 0

18 25-02-2020 1044 NO N/A 6

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

CS (COMM.)  
571 / 2021

06.01.202
3

CS (COMM.)  
250 / 2021

28.01.202
3

SH. SANJEEV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

SH. PREM KUMAR 
BHARTWAL, DISTRICT 
JUDGE 
(COMMERCIAL)-01

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

SH. SANJEEV 
AGGARWAL

SH. MUKESH KUMAR 
GUPTA

SH. RAJEEV BANSAL, 
DISTRICT JUDGE 
(COMMERCIAL)-01

South-
East

CS 
(COMM)/400/20
19

04.01.202
3

CS 
(COMM)/1127/20
22

10.01.202
3

CS 
(COMM)/120/201
9

12.01.202
3

CS 
(COMM)/436/20
19

13.01.202
3

CS 
(COMM)/43/201
9

17.01.202
3

CS 
(COMM)/94/202
1

23.01.202
3

CS 
(COMM)/651/20
22

23.01.202
3

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

South-
East

CS 
(COMM)/121/202
0 (TM)

04-01-
2023
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18

01-11-2018 1546 NO N/A 8

01-10-2018 1582 NO N/A 12

EX/1311/2019 16-11-2019 1150 NO 3 N/A

23-03-2022 292 NO 4 N/A

ARBTN/269/18 31-10-2018 1534 NO 3 N/A

23-03-2022 304 NO 3 N/A

11-10-2022 108 NO 3 N/A

19 SH. AJAY KUMAR JAIN Nil

20 23/01/20 04/01/23 1077 NO 3 1

CS DJ/94/2019 31/01/19 03/01/23 1433 NO 3 1

CS DJ/97/2020 29/01/20 03/01/23 1070 NO 3 1

01/02/20 28/01/23 1092 NO 3 1

EX/150/2022 23/02/22 22/12/22 302 NO 3 1

23/06/21 24/12/22 549 NO 3 1

23/06/21 24/12/22 549 NO 3 1

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

South-
East

CS 
(COMM)/12/2018

25-01-
2023

CS 
(COMM)/353/20
19

30-01-
2023

09-01-
2023

EX/COMM/4/20
22

09-01-
2023

12-01-
2023

EX/COMM/2/20
22

21-01-
2023

EX/COMM/209/
2022

27-01-
2023

South-
East

MS. ANU GROVER 
BALIGA

South-
East

CS 
(COMM)/55/202
0

CS 
(COMM)/81/202
0

OMP (I) 
(COMM)/184/20
21

OMP (I) 
(COMM)/183/20
21
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20

23/06/21 24/12/22 549 NO 3 1

21 04/01/19 17/01/23 1474 NO 3 0

EX/327/2019 29/03/19 24/01/23 1397 NO 3 0

EX/135/2021 20/02/21 21/01/23 700 NO 3 0

EX/139/2021 23/02/21 07/01/23 683 NO 3 0

EX/140/2021 23/02/21 07/01/23 683 NO 3 0

EX/83/2022 09/02/22 21/01/23 346 NO 3 0

EX/162/2022 07/03/22 07/01/23 306 NO 3 0

22 MS NIRJA BHATIA EX/488/2020 22/12/20 03/01/23 742 NO 3 0

EX/259/2021 16/04/21 03/01/23 627 NO 3 0

EX/261/2021 16/04/21 03/01/23 627 NO 3 0

EX/397/2020 17/11/20 05/01/23 779 NO 4 0

14/10/20 07/01/23 815 NO 0 0

19/11/20 07/01/23 779 NO 3 0

EX/329/2020 06/10/20 10/01/23 826 NO 4 0

MS. ANU GROVER 
BALIGA

South-
East

OMP (I) 
(COMM)/185/20
21

MS PREETI AGGARWAL 
GUPTA

South-
East

OMP 
(COMM.)/2/2019

South-
East

OMP (I) 
(COMM.)/191/20
20

CS 
(COMM)/320/20
20
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22 MS NIRJA BHATIA

EX/694/2019 15/07/19 11/01/23 1276 NO 3 0

13/10/22 12/01/23 91 NO 3 0

24/07/19 13/01/23 1269 NO 4 0

23/10/20 13/01/23 812 NO 3 0

EX/357/2021 08/09/21 17/01/23 496 NO 3 0

EX/797/2018 14/05/18 18/01/23 1710 NO 4 0

EX/965/2019 28/08/19 24/01/23 1245 NO 4 0

EX/2/2021 04/01/21 25/01/23 751 NO 3 0

CS DJ/519/2020 22/10/20 27/01/23 827 NO 3 0

25/09/20 30/01/23 857 NO 3 0

11/11/21 30/01/23 445 NO 4 0

EX/815/2019 30/07/19 31/01/23 1281 NO 3 0

23 Nil

24 East 15-01-2020 1086 YES NIL 21

24-11-2021 408 YES NIL 24

South-
East

EXECUTION 
(COMM.)/221/20
22

OMP 
(COMM.)/76/201
9

CS 
(COMM)/298/20
20

OMP (I) 
(COMM.)/158/20
20

CS 
(COMM)/501/20
21

SH. RAJESH KUMAR 
SINGH

South-
East

SH. SANJAY SHARMA-I, 
DISTRICT JUDGE 
(COMMERCIAL)

CS COMM.NO. 
16/2020

11-01-
2023

CS 
COMM.NO.231/2
021

07-01-
2023
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24 East

01-02-2020 1066 YES NIL 24

09-08-2019 1243 YES NIL 32

03-07-2018 1661 NO NIL 43

25 East Nil

26 21.09.2020 833 NO NIL

22.04.2022 255 NO NIL

15.01.2021 391 YES NIL 5

25.05.2022 229 YES NIL 2

20.11.2021 417 YES NIL 7

30.05.2022 165 NO NIL

12.01.2022 378 YES NIL 11

27 Nil

28 Nil

29 Nil

30 Nil

SH. SANJAY SHARMA-I, 
DISTRICT JUDGE 
(COMMERCIAL)

CS 
COMM.NO.52/20
20

07-01-
2023

CS COMM.NO. 
309/2019

17-01-
2023

OMP COMM.NO. 
75/2019

24-01-
2023

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, COMMERCIAL 
COURT-02

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

North-
East

CS(COMM)-
45/2020

02.01.202
3

SAME 
DAY

CS(COMM)-
28/2022

02.01.202
3

SAME 
DAY

CS(COMM)-
15/2021

03.01.202
3

CS(COMM)-
42/2022

09.01.202
3

CS(COMM)-
72/2021

11.01.202
3

CS(COMM)-
46/2022

11.01.202
3

SAME 
DAY

CS(COMM)-
10/2022

25.01.202
3

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE 
(COMMERCIAL)-01

Shahdara

MS. SUKHVINDER 
KAUR, DISTRICT 
JUDGE(COMMERCIAL)-
02

Shahdara

SH. AJAY KUMAR JAIN, 
DISTRICT JUDGE, 
COMMERCIAL COURT

Shahdara

MS. ANU GROVER 
BALIGA, DISTRICT 
JUDGE, COMMERCIAL 
COURT

Shahdara
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31 Nil

32 North Nil

33 07.10.2021 09.01.203 459 NO 1 NIL

07.10.2021 459 NO 1 NIL

07.10.2021 459 NO 1 NIL

08.10.2021 458 NO 1 NIL

08.10.2021 458 NO 1 NIL

08.10.2021 458 NO 1 NIL

08.10.2021 458 NO 1 NIL

16.04.2019 1368 NO 3 NIL

06.12.2019 1145 YES 1 NIL

34 16-08-2021 513 NO 15 23

24-05-2022 249 NO 9 21

35 Nil

SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

North-
West

SH. VIRENDER BHATT, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH 
WEST

OMP (COMM) 
8/2021

OMP (COMM) 
9/2021

09.01.202
3

OMP (COMM) 
10/2021

09.01.202
3

OMP (COMM) 
11/2021

09.01.202
3

OMP (COMM) 
12/2021

09.01.202
3

OMP (COMM) 
13/2021

09.01.202
3

OMP (COMM) 
14/2021

09.01.202
3

OMP (COMM) 
19/2019

13.01.202
3

CS  (COMM) 
221/2019

24.01.202
3

SH. BHUPESH KUMAR, 
DISTRICT JDUGE, 
COMMERCIAL COURT-
02

SOUTH 
WEST

CS (COMM)/ 
178/2021

11/01/202
3

CS (COMM)/ 
259/2021

28/01/20
23

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

SOUTH 
WEST
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